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S NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

c.P. No. 03 /2017

Present: Hon’ble Member (J3) Shri Vijai Pratap Singh
Hon’ble Member (T) Shri S.Vijayaraghavan

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 10" March, 2017, 10.30 A.M

Name of the Nicco Corporation Ltd
Company
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ORDER

Ld. Counsel for the corporate debtor informed that in this case
Resolution Professional has held the 2™ meeting of the Committee of
the Creditors on 2™ March 2017 and in compliance of the order
dated 02/03/2017 of the Tribunal Income Tax Authorities have
unfreezed the account.

List the matter on 30/03/2017 for further order.

Ld Sd
(S. Vijayaraghavan) (Vijai Pratap Singh)
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